LOK S8ABHA DEBATES

LOK SABHA

Monday, Moy 17, 1078/Veisakha
27. 1898 (Saka)

The Lok Sabha met gt Eleven of the
Clock

[Mx. SeEAKER 1n the Chair|
PAPERS LAID ON THE TABLE

Awnuar RErorT O NCDC, NEw DFLuI
ror W4-TS anp ‘CORRIGENDUM’ TO
* AwnvaL. Rerorr or 1CAR For 1971-72

+ THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
S80CIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D. P YADAV)- 8ir, on behall of Shri
A, T George, I beg to iay on the Table
a cupy of the Annual Report (Hindi
and English versions) of the National
Ovoperative Develgpment Corporation,
New Delhi, for the year 1974-75 under
sub section (3) of section 14 ot the
Natwnal Cooperative  Development
Corporation Act, 1862, [Placed in
Litwary. See No LT-16857/176

8:t, on behalf of Shri Shah Nawaz
Kuon, | beg {o lay on the Taol: a
‘Corrigendum’ to the Aunual Report of
the Indian Council of Agricubwurai
Research, New Delhi, for the year
1971.72. ([Placed in Lidbrary. See No
LT.10838/78]

NOTIFICATIONS UNDER CENTRAL ExCISE
Rures, 1944

THE MINISTER OF STATE IN-
CHARGE OF THE DEPARTMENT OF
RREVENUR AND BANKING (SHRI
PRANAB KUMAR MUKHERJEE)- I
beg to lay on the Table o copy each of
Notifications Nos. GSR. 817(%), GSR.
3182’ and CSR, SIHE) (Hindi and
Enaglsh versions) published in Garette
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of India dated the 1st May, 1974 issu-
ed under the Central Exc.se Rules, 1044
together with an explanetory memo-
randum. {Placed in I4brary, See No.
LT-10859/76].

Tassi. Naoy CoMMETciaL CRrOPS
ASSESsMENY AcT, 1976

SI’RI D. P. YADAV, Sir, on behalf
of Shn Annasahib P, Shinde, I beg to
lay cn the Table a copy of the Taml
Nadu Commercial Crops Assessment
Act, 1978 (Hind: and English versions)
(President's Act No, 5 of 1976) publish.
ed in Gazette of India dated th> ilgl
March, 1976, under sud<ection (3) of
section 3 of the Tamil Nadu State
Legidature (Delegation »{ Powers; Act,
197y, [Piaced :n Lib-ury See No.
+ T-10860/76 ]

ANNUAL REPORTS OF ACGRO-INDUSTRIAL
CoRrpoRATIONS OF UP axp JAMMy &
KAsHMIR FOR 1974.75, 197T1-72 & 1972-
73, A STATEMENT & NOTIFICATIONS UNDER
Wirp Lire (PRoOTECTION) AcCT, 1972

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
TRRIGATION (SHRI PRABHUDAS
PATEL) I beg to lay or the Table—

(1) A copy each »f ‘he follcwing
Reports (Hind{ and English
versions) under sub.section (1)
of section 6194 of the Zcm-
panies Act, 1956 —

Annual Report of tha UP.
State Agro-industnal Cor-
poration Linuted, Lucknow,
for the year 1974-75 along
with the Audited Accounts
and the cowments of the
Comptroller ~nd Awurlitor
General ihereon. [Ploced
wm Library. See No, LT-
10861/76 ]



